
 
GOVERNMENT OF INDIA 

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 
 

RAJYA SABHA 
STARRED QUESTION NO. *362 

TO BE ANSWERED ON 06.04.2023 
 

Steps to control wild fire in Similipal National Park 
 

*362.  SMT. MAMATA MOHANTA : 
 
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
state: 

 
(a) whether Government is aware that many a time wild fire erupts in Similipal National 

Park, Biosphere and in Similipal Tiger Reserve causing major loss to natural 
resources,flora and fauna, animals, birds and other creatures; 

(b) if so, whether the Central Government has taken any major initiatives to control 
andcurb the wild fire incidents which occur frequently almost every year; 

(c) whether the Central Government has formulated any concrete action plan to stop 
theeruption of the wild fire in order to prevent the major losses; and 

(d) if so, the details thereof? 
 
 

ANSWER 
 

MINISTER FOR ENVIRONMENT, FOREST AND CLIMATE CHANGE  
(SHRI BHUPENDER YADAV) 
 
(a), (b), (c) and (d)  A statement is laid on the Table of the House. 

 
 

*** 
  



 
 
 

STATEMENT REFERRED TO IN REPLY TO PARTS (a), (b), (c) and (d) OF THE 
RAJYA SABHA STARRED QUESTION NO. *362 REGARDING STEPS TO CONTROL 
WILD FIRE IN SIMILIPAL NATIONAL PARK BY SMT. MAMATA MOHANTA DUE 
FOR REPLY ON 06.04.2023 
 

(a) to (d) Forest fires occur every year during summer due to various natural and 
anthropogenic reasons.Most forest fires in the country, including in Similipal 
National Park, are ground fires which mainly affect ground vegetation.  
 
Prevention and control of forest fires is primarily the responsibility of the State 
Governments. The Ministry supports the efforts of the States by providing 
financial assistance under the Centrally Sponsored Scheme of Forest Fire 
Prevention and Management. Funds are provided under the scheme for fire 
prevention and management measures such as  modern tools for extinguishing 
fires, use of communication and information technology, creation and 
maintenance of fire lines in forest areas, engagement of fire watchers, creation of 
water storage structures in forest areas, strengthening of forest infrastructure, 
procurement of firefighting equipment, soil and moisture conservation works in 
high risk areas, awareness creation, and incentivizing villages/communities for 
protection against forest fire. Details of funds released under the scheme are at 
Annexure. 
 
The Ministry formulated the National Action Plan on Forest Fire (NAPFF) in the 
year 2018. The plan aims to minimize the incidence of forest fire in the country 
by informing, enabling and empowering forest fringe communities and 
incentivizing them to work in tandem with State Forest Departments, reducing 
the vulnerability of forests across diverse forest ecosystems against fire hazards, 
enhancing the capabilities of forest personnel and institutions in fighting fires, 
and speeding up recovery after fire events. The Ministry has also constituted a 
Central Monitoring Committee which reviews the implementation of NAPFF and 
preparedness of States regarding forest fire prevention and management. 
 
The Forest Survey of India, an organization under the Ministry, disseminates 
satellite based forest fire alerts to State Forest Departments and other registered 
mobile users whenever forest fires are detected. 
 

  
*** 

 
 
  



 
ANNEXURE 

 
 

ANNEXURE REFERRED TO IN REPLY TO  PARTS (a) TO (d)  OF THE RAJYA 
SABHA STARRED QUESTION NO. *362 REGARDING STEPS TO CONTROL WILD 
FIRE IN SIMILIPAL NATIONAL PARKBYSMT. MAMATA MOHANTA DUE FOR 

REPLY ON 06.04.2023 
 

 
 
 
 

Details of fund released to State/UT’s under ongoing Centrally Sponsored  Scheme: 
‘Forest Fire Prevention & Management’ (FPM) during the last three years 

 
 

(Rs. In lakhs)  

S. No. States  2019-20  2020-21  2021-22  

Other States       
1 Andhra Pradesh 216.13 0.00 0.00 
2 Bihar 208.16 233.94 0.00 
3 Chhattisgarh 392.07 0.00 140.55 
4 Gujarat 183.92 185.60 99.80 
5 Goa 0.00 0.00 57.30 
6 Haryana 49.26 0.00 0.00 
7 Himachal Pradesh 199.99 203.29 116.17 
8 Jharkhand 222.02 153.46 136.15 
9 Karnataka 136.75 219.40 157.33 

10 Kerala 256.80 0.00 362.88 
11 Madhya Pradesh 327.29 269.88 0.00 
12 Maharashtra 428.07 455.18 0.00 
13 Odisha 463.84 400.55 839.83 
14 Punjab 13.56 0.00 0.00 
15 Rajasthan 0.00 97.15 127.21 
16 Tamil Nadu 154.82 0.00 238.90 
17 Telangana  0.00 166.96 0.00 
18 Uttar Pradesh 97.63 146.96 111.79 
19 Uttarakhand 480.03 0.00 354.36 
20 West Bengal 95.61 78.83 132.73 
  Total 3925.95 2611.20 2875.00 

NE & Sikkim       
1 Assam 0.00 0.00 0.00 
2 Arunachal Pradesh 0.00 0.00 89.77 
3 Manipur 55.34 316.61 86.53 
4 Meghalaya 73.94 73.31 0.00 
5 Mizoram 108.12 112.46 87.19 
6 Nagaland 79.95 87.80 64.52 
7 Sikkim 293.77 0.00 89.73 
8 Tripura 103.43 45.62 82.26 

  Total 714.55 635.80 500.00 



  
  
 
 
 
 
 
 
 
 
 

 
*** 

 

Union Territories       
1 A & N Islands 0.00 0.00 0.00 
2 Chandigarh 0.00 0.00 50.72 
3 D&N Haveli 0.00 0.00 0.00 
4 Daman & Diu 0.00 0.00 0.00 
5 Jammu & Kashmir 0.00 0.00 0.00 
6 Lakshadweep 0.00 0.00 0.00 
7 New Delhi 0.00 0.00 0.00 
8 Pondicherry 0.00 0.00 0.00 

  Total 0.00 0.00 50.72 
  Grand Total 4640.50 3247.00 3425.72 


